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(c) if so, the details regarding the
decision of Government in this re-

‘gard?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) to (c).
Yes, Sir. Government have been con-
sidering the feasibility of placing
hotel business on par with export
.oriented industries. No decision has
been taken in the matter so far.

Regulation of Chit Fung Business

2270. SHRI K MALLANNA. Will
the Minister of FINANCE be pleased
to state:

(a) whether there is any proposal
under the consideration of Govern-
‘ment to regulate Chit Fund business
throughout the country to help tihe
Reserve Bank and Government to
prevent malpractices which are being
noticed from {ime to time;

(b) if so, whether it is also a fact
that gome States have also their own
laws in this regard; and

(¢) whether the laws framed by
States have not proved effective 1n
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) and (b).
Yes, Sir. The conduct of Prize Chite
& Money Circulation Schemes has
been banned with the enactment of
the Prize Chits & Money Circulation
Scheme (Banning) Act 1978 which
has been enforced with effect from
12 December, 1978. So far as conven-
‘tional chit funds are concerned, the
“Central Government is considering
enactment of an All India Act for
their regulation. At present, some
states have their own laws in this
‘Tegard,

(¢) As the chit fund legislations
enacted by certain &tate Govern-
ments are administered by them, Re-
serve Bank has no information in this
‘regard.
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Airports in Gujarat

2271. SHRI AMARSINH V.
RATHAWA: Will the Minister of
TOURISM AND CIVIL AVIATION
be pleased to state:

(a) whether there is any proposal
to open more airports or to expand
the existing airports in the country;

(b) if so, the number and details
of guch airports to be constructed 1in
Gujarat; and

(c) the number and details of the
airports which are to be renovated or
expanded in Gujarat State?

THE MINISTER OF STATE 1IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) to (c).
Construction of two new airports at
Karipur near Calicut in Kerala State
and at Calicut near Port Blair in
Andaman and Nicobar Islands is pro-
posed. Development of existing aero-
dromes is a continuous process and
is planned depending upon the oper-
ational requirements consistent with
availability of resources, Develop-
ment works are already in progress
or proposad to be taken up at Ahme-
dabad, Baroda, Bhuj, Bhavnagar,
Rajkot, Porbandar, Jamnagar and
Keshod in Gujarat State.

Visit of an Iranian delegation to India

2272. SHRI S. M. KRISHNA: Will
the Minister of COMMERCE be
pleased to state:

(a) whether a high-leve] Iranian
delegation visited India during this
month on a probing mission to deter-
mine to what extent India can fil] in
the trade, industrial and technical gap
created by Iran’s trouble with the
West; 1

(b) if so, the outcome of the dis-
cussion which this delegation had
with the various Ministries of the
Government of India; and

(c) the particulars of the various
trade deals entered into with that
country?
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THE MINISTER OF COMMERCE
& STEEL AND MINES (SHRI PRA-
NAB N}UKI—IEBJEE): (a) t¢ (). A
delegation led by H. F, Mr. Reza Sadr,
Minister of Commerce of the Islamic
Republic of Iran visited India earlier
this month. The discussions with
the visiting delegation related to
trade and economic cooperation. Some
possible areas of co-operation bet-
ween the two countries in the fields
of trade, industry, shipping, trans-
port and railways, agriculture and
planning and science and technology
were identified. A decision was also
taken to constitute a Committee on
Trade which, in terms of the Trade
Agreement of 1974, would meet at
appropriate levels alternatively at
Tchran and New Delhi.

Liberalisation of Aviation Policy

2273, SHRI LAKSHMAN MAL-
LICK: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased
to state:

(a) whether there is any proposal
under Government’s consideration to
liberalise the aviation policy; and

(b) if so, what are the details
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) and (b).
Government are considering as to
haow the aviation policy should be
madified to meet the target of tourism
arrivals. The details will be known
after Government takes a decision on
the subject.

Promotion of Domestic Youth Tourism

2274, SHRI LAKSHMAN MAL-
LICK: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased
to state:

(a) whether Government propose
to build a fund to promoteé domestic
‘youth tourism; and

(b) i¢ so, what are the details in
this regard?

857 Ls—1.

THE MINISTER OF STATE IN
THE MINISTRY OF TOURI&M AND
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) apd (B).
The Government hag no proposal
under its considcraiion to Build a
fund per 3¢ to promote domestic youth
tolirism The Cenffal Depdttment of
Tourism, however, has constructed a
chain of 16 youth hostels in thé cdun<
try to promote youth travel. One
youth hostgl is under construction
and sanction for another one was
issue during 1979-80.

The Central Department of Tourism
also offers through jts Institute of
Skiing and Mountaineering at Gul-
marg, courses in winter skiing and
water skiing in summer to our youth
whereby youth travel is combined
with the promotion or recreational
activities. I{ has also assisted finan-
cially and through the loan of ser-
vices, Iree of charge, of ski instruc-
tors in the organisation of various
trekking programmes for our youth.
The Central Government also gives
an annual grant-in-aid to the Youth
Hostels Association of India which pro-
motes youth tourism. Thus, without
having a specific fund for promoting
youth tourism, g number of program-
mes have been initiated by the Cen-
tral Department of Tourism to pro-
mote domestic youth tourism,
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